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(e) Whether (jovernment propose to 
encourage the said industry by setting up 
carpet trainiD, cenhe at block samiti 
Jevel in Barmer district so as to ensure tbe 
provision of employmen t in this droupt 
affected district? 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF TEXTILES (SHRI S. 
KRISHNA KUMAR) : \a) At present there 
are 13 Carpet Weaving Training Centres 
functioning in the following places/dist-
ric:ts of Rajasthan :-

J. Bassi, District Jaipur. 
2. Tiwari, District Bhartpur. 
3. Bandikui, District Jaipur. 
4. Barmer, District Barmer. 
S. Kekr., District Ajmer. 
6. Kotputli, District Jaipur (being 

shifted to Hehrod District Alwar) 
7. Bagru, District Jaipur. 
8. BiJIara, District Jodhpur. 
9. Phagi, District Jaipur. 

J o. Karauli, Distract Swai-Madhopur. 
11. Dceg, District Bharatpur. 
12. Jaitaran, District PalL 
13. Kaman. District Bharatpur. 

(b) The trainsng centres are peripat-
atic in nature and they are shifted from 
one place to another. 

(c) Yes, Sir. 
(d) The Carpet industry being wideJy 

dispersed and highly decentralised, nC' firm 
data in regard to district-wise employment 
are available. 

(e) Carpet Weaving Training Centre 
are generally set up on the basis of the 
rec:ommendat ion of the State Government, 
availability of raw material, local skill. 
market demand for products etc. One 
susb centre which caters to needs of the 
artisans is already runnina in tbe I:Sarmer 
District. 

Ilnglishl 
Openiog of Central Bank of India 

Branch at Sagarpur, New Deihl 

53) 9. ~HRI SITAPAM J. GAVALI : 
DR. P. VALLAL PERUMAN: 
SHRI SATYANARAYAN 
PAWAR: 
SHRI S.S. BHOYE: 
SHRI BHARAT SINGH: 

Will the Minister of FINANCE be ple-
ased to state : 

(a) whether it is a fact that All India 
Central Bank SC/ST Employees' Federation 
and Dr. Ambedkar Welfare Samiti (Regis-
tered). Sagarpur, New Delhi and other 
Social Organisations have- approached the 
Central Bank (If India for opening the 
branch at Sagarpur, New Delhi-46 : 

(b) if so, the decision of Govern-
ment in this reard ; 

(c) whether s;miJar proposals from 
other banks are also under CQns4deration 
of Rese,·ve Bank of lndia; and 

(d) jf so, the detltils thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI .1ANAR-
DHANA POOJARY) : (a) Yes, Sir. 

(h) The Central Bank of India has not 
so far submitted any proposal to Reserve 
Bank of India as it is yet to take decision 
in this regard. 

(c) and (d) Researve Bank of India has 
reported that it has not received aoy 
request from any bank to open a branch at 
Saaarpur, New Delhi. 

Employees in Central Bank or India 

5320. DR, P. VILLAL PERUMAN: 
SHRI S.S. BHOYE : 
SHRI LALA RAM KEN : 

Will the Minister of FINANCE be 
pleased to state: 

(a) zone-wise, cadre-wise (i.e. subwstaff. 
clerical and officers) etc. number of General, 
SC/ST and Ex~Seryicemen emplQyees in 
Central Bank of India as on 31st Decem-
btr, 1986 ; and 

(b) particulars of zona) recognised/ 
majority unions with affiliations thereof to 
their parent organisations in the bank a~ 
on 31 December, 1986 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JAlNAR-
DHANA POOJARY) : (a) Inforrnat~on as 
liven by Central Bapk of India js 8iven in 
Statement-I below. 

(b) Information as given by the Bank 
on zonal level unions rcpreseotin. the 
Aware-Staff which are majority unicma 
is liven in statement·n below. 




